
205 Written Answers JYAISTHA 25, 1800 (SAKA) Papers Laid 20 6

vO-year plan by association of Indian 
Engineering {Industry

567. SHRI P. K.( DEO: Will the
Minister of INDUSTRY be pleased to 
state :

(a) whether a 10-year plan has been 
recommended by the Association of 
Indian Engineering Industry in a paper 
presented to Prime Minister; and

(b) if so, salient features of the plan 
and reaction of Government in this 
regard?

THE MINISTER OF INDUSTRY 
(SHRI BRIJ LAL VERMA): (a) Yes.
Sir.

Cb) The document presented to the 
Prime Minister contains ideas of the 
Association of Indian Engineering In
dustry on Planning Process. Fiscal 
Policy, Monetary Policy. Import and 
Export Policy, Industrial Relations etc. 
In the Chapter on the Planning Pro
cess. the Association has emphasized 
the need for consistency in planning 
policy, industrial policy, licenring 
policy, monetary policy, fiscal policy 
and import and export policy. In this 
context, it has been suggested that 
Government should have a 10-year 
Guideline Plan so that planning is 
made a produal process. This, it has 
been stated, would give an indication 
to industry and thus reduce their 
risks. Government have noted these 
suggestions.
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15th and 16th  R eports of Co m 
m issioner  for L inguistic M inori
ties in  India and N otifications 
under A ll India Services A ct, 1951

THE MINISTER OF HOME AF
FAIRS (CHAUDHURI CHARAN 
SINGH): I beg to lay on the
Table—

(1) A copy each of the follow
ing Reports (Hindi and English 
versions) under clause (2) of 
article 350B of the Constitution: —

(i) Fifteenth Report of the 
Commissioner for Linguistic 
Minorities in India for the period 

July, 1972 to June, 1973.




